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Date of Order 
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Orders 

None for the applicant. 

Shr i s .. s .Hasan, counsel for the respondents. 

On perusal of the order sheets it appears 

that none was present for the applicant on 

13 .5 .99, 26 .11.99, 12.1.2000 and today. It 

appears that the applicant has lost 

interest in this OA. Therefore, this 

OA is dismissed in default and for non-

prosecut io/J . . 

v{/~ 
(N. P. NAWt\Nl) 

ADivliNl_:,TRATlYE MEMB-ER • S. K. Agarwal 
Member (Judicill/) 
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